
Filing No. BA/8911/2020 

Rahul Lohar Vs The State of Jharkhand  

Advocate’s Name- Mr. Anurag Kashyap 

Defects:- 

9. (i) Designation of presiding Officer at para-19, may be verified from signing 

part of Impugned order. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


